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" (iv) that the examination of the

R _M.S.Nof g.n University or

. the NAM regarded as

*  incident and nota definitive

- factor for continuation as re-
sident.

(d) that if the above conditions
are  satisfied then the residency
training programme would be fitted
into a structure of Rs. 700—1300
scale of pay of the GDMO-—I in
a four year programme with non-
practising  allowance and other
alldwano:li of the Ccn:f'_atlh Govern-
ment with recognition e iod
towards service item either mhe
Centre or in thc State. During the
period of internship it is recommended
that there be a stipend of Rs. 650/-
Pp-m. as a pre-registration stipend with-
out any non-practising allowance
or other allowances. This is to bea
fixed stipend and that there be no
break in the service of the required
period of 12 months and this would
primarily be done in the district and
taluk head-quarters hospitals with
supervision from the staff of the Uni-
versity or College to which the
internship be attached to. Such a
s'ep would only be possible if there
n—

(i) non-reliance ofr‘l) residency
programmes r  purposes
of maintenance of ];xospital
services;

(ii) creation of a core of indivi-
duals who have already obtai-
ned post-graduate qualifica~
tion be appointed as Tutors/
Demonstrators/Junior  Sur-
geons or Junior Consultants
in the pay-scale of Rs. 1100
—1500 with the usual allow-
ances.”

Promotee Train Examiners

- ﬂ?a&: SHRI SURAJ BHAN :
‘Will the Minister of RAILWAYS
berpleased to state : -

. (a) whether it is a fact that a
ratio of 66—2/3 and 33—1/3 per cent
ot direct- recruits and promotee

ively, was

in existence for in the

initial scale with effect from 1945,
on Dethi and Ferozepur Divisions
of Northern Railway ;

(b) if so, whether the same is still

ive ; :

(c) if not, when these orders were
revised ; and :

d) what is the present quota for
eacl'(t )source for conﬁ:matic(nln in the
initial scale ?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS

SHRI MALLIKARJUN) : (a) to
Ed). According to the policy followed
on the late N.W, Railway 66—2/3%,
vacancies arising in the category of
Train Examiners were filled by
Apprentice Train Examiners and
the promotion of Train Examiners
promtoed from Assistant Train Exa-
miners was confined to the remaining

. 33—1/3% of the vacancies. Assis-

tant Train Examiners who were
promoted as Train Examiners were
considered for confirmation against
33—1/3% of the wvacancies. Con-
firmation was determined on the
basis of the date they qualified
in R—II Course which qualification
was  pre-requisite  prior to their
promition as Train Examiners. On
and from 16—11—61 the principle
for determining seniority of Train
Examiners was changed as the date
of the joining the post as a regular
measure -i.e. the date of promotion
in the case of a promotee and the
date of the joining of the working
post in the case of direct recruits
subject to the conditions that inter-
seniority of promotees and direct
recruits is not disturbed. Confir-
mation of the staff was also to be
done accordingly. Instructions were
issued by Northeren Railway on
5-g-64 that on some divisions viz.
Delhi and Ferozepur, the princi

followed for confumation of Train
Examiners in the ratio of 2:1 as
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menuo:;d th:bove should be conti-
nued vacancies arising prior
to 16-11-61 subject to the condition
that direct recruits ate available
for the quota reserved for them.
On divisions where the confirmations
were not done on percen basis
from the date of apr)mntme-t;%c to the

t, the existing practice then in

ce for confirmation against vacan-
cies occuring prior to 16-11-61 was
allowed to continue,

However from 30-10-72, the follow-
wing percentage for filling up the
posts of Train Examiners in initial
grade have been laid down.

Direct Recruits . . 40%,
By promotion from Ran-

kers . . . 40%,
From Intermediate App-

rentices . . . 20%,

The inter-se seniority of di-
rectly recrujted Train Examiners
is based on the merit position ob-
tained by them in final examination
on complctlon of their training and
they get seniority vis-a-vis other groups
of Train Examiners from the date of
joining the working post.

Grade of Fitter Mistries

3292. SHRI SURAJ BHAN :
will ti Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that the

e of some fitter-Mistries working
in Carriage and Wagon Department
of Northern Railway in the year
1963 was Rs. 150—240 (AS);

(b) whether it is also a fact that
the next promotional grade for
these - Mistries was that of Train
Examiners, i.e. Rs. 180240 (AS);

(c) whether it is also a fact that
the seniority of those fitter Mistries
in the cadre of Train Examiners used
to be counted from the date of their

" posting as Train Examiners, after
scheduled training;
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(d) whetl'.tcr it is abo a fact lhat

' the grade of Assistant Carriage and

Cleaning Inspeetors also fust hei'orc
their promotion totb.e
Train Examiners, gﬁzwaa
Rs.:5o—-24.o(AS)and

(e) if so, whether the grade of
Assistant Carriage Cleaning Ins-
can be equated with that of

tries, or with Train Examiners?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRI MALLIKARJUN) : (a) to
(d) Yes.

(e) Apparently, the grades of
istant Carriage i
Inspectors and Mistries which is
Rs. 150—240 (AS)are equivalent.
However, the question of fixing of
senioriy of Assistant Carriage and
Cleaning  Inspectors Vis-a-vis
Train Examiners on Delhi Division
of Northern Railway is presently

sub-judice.

Train Examiners in Railways

3293. SHRI SU BHAN :
Will the Minister of RAILWAYS
be pleased to state :

(a) the total number of Train
Examiners over the Indian Railways
Zone-wise ;

(b) how many of these are in the
initial scale of train examiners ; and

(c) how many of Train Exami-
ners available in initial grade are
working in the initial grade for 15
years or more, Zone--wise.?

" THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS
(SHRIMALLIKARJUN) : (a) to (c).
Information is being collected and
will be laid on the Table of the
Sabha.





